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Per : Bench  
 

 

   The Department has filed two miscellaneous applications, one for 

change of cause title and another for withdrawal of appeal.  After hearing 

both sides, we allow the request of change of cause title to Commissioner of 

Central Tax, Bengaluru South GST Commissionerate, Queen’s Road, 

Bengaluru – 560 001.  On further hearing, we dismiss the appeal of the 

Revenue as withdrawn. 

 

 

(Operative portion of the Order was pronounced 

in Open Court on 02/09/2020) 

 

(S.S GARG) 
JUDICIAL MEMBER 

 
 

(P. ANJANI KUMAR) 
TECHNICAL MEMBER  

 

 

Raja...  

 


